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LXXVIIl  Annexuie No 39] Another
statement  showing the  retaill prices of
selected buiiding materials as on 31-12-70
and 16 11-71 i Deihi and giving reasons for
mnerease in the prices 1l any 1S alo dt
tached [Sce Appendix LXXVIIL Annexurc
N+ 40} The piices ot building materials
are ¢ llected by the Delht Administra-
tron at tne cnd of everv quarter and a-
such the prices for the quarter ending
31-12-70 have been quoted

¢} The Government 1~ taking 1mrmediate
«eps to rehieve shostages and all requ
site steps to maintamn piice stabifity some
ol which are a< given below -

(1) increase 1 production agricultural
and mdustrial-—to meet the demand

() fixation of prices statutorilv or m-

formallv
(1) organisation of public  istributive
system  for  essential  commoditie

tike fooderuns and mik

(1v) tair  disttibution  of e¢s.sential com
modities through regulatory  con
trols under the Essentral Commo
ditie Act 1955 and

(v) availability of  essential
ties through cooperative

commodi
channeis

ENGINETR
THEIR Pa

REFUSAL BY TIIL EMPLOYLLS OI
ING DEPARTIMINT NO! FO ACCEPF

630 SHRI  GANESH! 1Al CHAU-
DITARY Will the Minister of COM-
MUNICATIONS/®]TT ®at te pleased
state:

fa) whether 1t 1~ a fact that the tele
¢ ymmunications engineers had decided not
to accept thewr pay packets on November
Ist, 1971 as a protest,

(b) 1t o what arc .her grievances, anl
Government

(¢) the action taken by n

this regard’

THE MINISTER OF COMMUNICA-

TIONS 'ggre ®gy (SHRI H N BAHU-
GUNA) (a) The Engineering Stper-
visers  who are n the nonga etted

[ 25 NOV. 1971 ]

to Questions 134
cadre did not

November 197}
recetved therr pay

Ist
cngineers

accept their pay on
Al otner

et ey demand cverture  allowance
for ext a duty and better pav scaes

f¢) These offici i« are cali duty super-
v sory staff and have no fixed duty hours
al mvesent  The juestion of ziving them
fixed duties and grant of overtime allow-
aice 1> howevel under consideration of
the department As 1egaids the revicton of
U cir pa, scales 1t witl be considered after
the re cmmendauons of the Third Pay
Coammt sion ate known

FAMILY P1ANN™NG PUBLICTY

640 SHRI SUHRID MULLICK CHOU-
DHURY Wil the Minister of INFOR-
MATION AND BROADCASTING/
¥EAT AW qAOT WA be

r'eased to state

{a) whether 1t 1s a fact that the two
ficets ot Press Information Bureau were
«ent recent'v to US A for advinced train-
tng in Famuly Plannming Publicity  and

(b) if so, the reasons therefor’

THL DEPUIY MINISTER IN THE
MINISTRY Of INFORMATION AND

BROADCASTING/ggqar 3R 9810
Aaem ® 99 At (SHRI DHA-
RAM BIR SINHA) (a) Yes. Sir They

were sent to attend a workshop i June-
August 1970

| thy To gve them realistic experience 1n

the planning production and cxecution of
Family Planning publictty pregrammes

AGROIMENT wiltt TATA  GrRour CoMPANY

641 SHRI1 SUHRID MULLICK CHOU-
DHURY Wit the PRIME MINISTER/

THTA AT be pleased to state

() wlcther 1t 1~ a fact that Govern-
ment have 1ccently allowed a Tata Group
Company to mmport expensive Data Pro-
cessire Svstems on promise of export of
| Compute s software




